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Finding no justice from the Quality Con-
trol Wing, the Association was constrained
10 approach the Central Vigilance Commis-
sion. As per first C.VC. report, “spurious
and under-specification material is used be-
sides many unremediable structural lapses®.
The Executive Engineer at the site, having
the inkling of it, got himself posted as the
Executive Engineer, Quality Control, DDA,
replacing the very Executive Engineer who
had conducted the inquiry against him and
had submitted an adverse report.

I, therefore, demand compensation for the
structural lapses and spurious, under-speci-
fication material which have compromi<ed
the lifespan of thete houses. Further, the
extra co:t charged through the escalation
process should be refunded to the persons
concerned,

(v) Need to provide kerosene to villagers
of Eastern Uttar Pradesh and to take
action against black marketeers
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(vi)Need to repair National Highway
No. 31 from Maheshkhut to Bihpur in
Bihar and to construct new pucca roads

in that region

SHRI R.P. YADAV (Madhcpura) : Even
after 37 years of independence, Bihar, which
is the richest in mines and minerals, and
Paradoxically the poorest in per capita
income, 1s still trying to find its feet on the
road to progress and plenty.

Roads are the lifeline and arteries of the

all-round development, physical and finan-
cial, of any region. The National Highway,
the Defence Roads and the Lateral Roads
are the sole responsibility of the Central
Government and the rest is that of the State
Governments.

It is a mere truism that the States, due to
financial constraints, cannot on their own
either streamline their roads or connect
villages through pucea roads.

Even the National High Way for the
maintenance of which the Central Govern-
mcent is solely responsible, is not properly
looked after, For example, the National
Highway—31, which is also known as the
Assam Road and is important in itself, is in
a pitiable condition fromm Maheshkhut to
Bihpur in Bihar—a track measuring about
20 km in length. [tisinsuch a bad shape
and full of potholes that it is well-nigh im-
possible for vehicular traffic to move at
more than 5 to 10 km an hour. Capping it
all, the trigger-happy inhabitants of the
surrounding villages forcefully deprive the
helpless passengers of all their belongings at
the point of pistol.

Against the back-drop and keeping in
view the utmost importance of roads, I urge
upon the Government to accord priority to
construct new pucca roads in the region and
take special care of National Highway 31
from Maheshkhut to Bihpur so thatitis
thoroughly repaired and made road-worthy.

(vil) Lock-out in Prathama Bank in
Muradabad
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